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the Accounts and the comments of the
Comptroller and Auditor General of India
thereon.

(b) Review by Government on the
working of the Corporation.

[Placed in Library. See No. LT—
6355/83 for (ii) (a) and (b)]

. (a) Sixty-first Annual Ke
port and Accounts of the Singareni
Collieries =~ Company Limited,
(Kottagudam, Khammam District (Andhra
Pradesh), for the year 1981-82, together
with the Auditors' Report on the Accounts
and the Comments of the Comptroller and
Auditor General of India thereon.

CbTTteview by Government on the
working of the Company.

[Placed in Library. See No. LT—

6274/83 for'ill (a) and (hi]

REPORTS AND MINUTES OF THE
COMMITTEE ON PUBLIC UNDER-
TAKINGS

SHRI MAHENDRA MOHAN MISHRA
(Bihar): Sir, I beg to lay on the Table a copy
each (in English and Hindi) of the following
Reports and Minutes of the Committee on
Public Undertakings: —

(i) Seventieth Report on Action Taken
by Government on the recommendations
contained in the Forty-ninth Report of the
Committee on Public Undertakings—
Management and Control Systems.

(ii) Seventy-first Report on Bharat
Aluminium Co. Ltd. and Minutes of the
sittings of the Committee relating thereto.

(iii)  Seventy-second  Report on
Hindustan Petroleum Corporation Ltd. and
Minutes of the sittings of
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REPORT O* THE COMMITTEE ON
THE WELFARE OF SCHEDULED
CASTES AND SCHEDULED TRIBES

SHRI V. C- KESAVA RAO (Andhra
Pradesh): Sir, I beg to lay on the Table a copy
(in English and Hindi) of the Thirty-third
Report of the Committee on the Welfare of
Scheduled Castes and Scheduled Tribes, on
the Ministry of Home Affairs— Working of
Integrated Tribal Development Projects in
Madhya Pradesh.

REFERENCE TO THE REPORTED
CORNERING OF SHARES BY NON-
RESIDENT INDIANS TO TAKE OVER
CERTAIN INDIAN COMPANIES
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the cornering of shares by non-resident Indians
abroad who have been given certain facilities. A
group of non-residents organised by the famous
Swaraj Paul of the IMF fame, is trying to
destabilise the Indian industry with the active
connivance of the Government. It is not only a
question of Escorts or the DCM alone. There are
over 300 companies where Government financial
institutions have major shares from 25 per cent to
50 per cent, and all these 300 companies are facing
destabilisation today. Mr. Swaraj Paul had a Press
conference yesterday in London, and he says that
he would ensure that the companies were more
professionally managed in India.

I am surprised that a person -who-is sitting in
London is trying to say that he wants to set right the
working of the companies in India. He further
states, "I will ensure that the companies are more
professionally mang-ed than under the present
feudal system." He maintained that no good
management would be changed. I am surprised that
this Swaraj Paul from London is talking about these
things. Who is this Swaraj Paul? What has he got in
this country? We know he is very close to the
ruling family here. But that does not mean that he
should make a statement like this. It does not mean
that he controls so much through non-residents.
And I would like to say that this person is holding
the Indian industry to ransom. We must take
concrete measures.

The Indian industry is entitled to an assurance
from the Government that we shall not allow any
enterprises in India to be an arena of international
speculation.  Second, the public financial
institutions must be given clear guidelines
immediately so that they do no* topple efficient
companies. | also demand that tax concessions be
available to non-resident individuals for new
ventures in India and for investment in units
declared sick by the Government. I would say.
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besides the threat of the IMF which was
there, the new threat of the SPF, Swaraj Paul
fund, should be met by the people of this
country.

REFERENCE TO THE DEMAND FOR
SETTING UP OF SODAASHFACTORY AT
PHULPUR, ALLAHABAD
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REFERENCE TO THE DEMAND FOR
SETTING UP OF A CENTRAL SANSKRIT
UNIVERSITY INANDHRA PRADESH
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